161 Caliing Attention

Report (1976-77) ung Accounts of the
Bharat Eartb Movers Limited,
Bangalore an Relateq Paper

THE MINISTER OF STATE IN THE
MINISTRY OF L'EFENCE (PROF.
SHER SINGH); Sir, T beg to lay on
tihe Talle, under sub_section (1) of
seclitcn 619A of 1he Companies Act,
1956, a cupy each (in English and
Hindi) of the following papers: —

(i) Thirteenth Annual Report and
Accounts of the Bharat Earth
Movers Limited, Bangalore, for the
year 1976-77, together with the
Auditors’ Report on the Accounts
and the commerts of the Comptrol-

ier and Auditor General of India
ihereor.. ‘
(ii) Stalemen! by Government

accepting the al.ove Report.

[Placed in Librry. See
1800/78 for (i) ard (iD].

No. LT-

Nolifcations of the Ministry of Fin-
ance (Department of Revenue)
and Related Papers

SHRI SATISH AGARWAL:

Sir, 1
reg 'o lay on the Table:—

I. A copy (in English and Hindi)
of lhe Ninistry ¢f Finance (Depart-
ment of Revenue) Notification Ne. 65-
Cusloms, dated th: 16th March, 1978,
under section 159 >f the Customs Act,

1962, together with an Explanatory
Meniorandum on the Notification.
[Placed in Library. See No. LT-

1819{78]. Nt

Ii. A copy (in English and Hindi)
of tne Minittry ol Finance (Depart-
ment of Revenue: Notification No.
31{78-CE., dated the 15th March,
1978, logetber with an Explanatory
Memcrandum thereon. [Placed in
Library. See Nu, LT-1818/78].
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19781 to a matter of

urgent public importance
PRESENTATION OF THE REPORT

O THE COMMITTEE ON GOVERN-
MENT ASSURANCES

162 *

SHRI SHANKARLAL TIWARI
(Madbya Pradesh): Sir, I beg to pre-
sent the Tenth Report of the Com-
mittee on Government Assurances.

e

[Mr. Deputy Chairman in the Chair]

CALLING A{TENTION TO A MAT-
TER OF URGENT PUBLIC IMPOR.
TANCE

Sifuation arising out of Closure of
Panarag Hindu University -
SIIRI DEVENDRA NATH DWI-

VEDI (Uitar Pradesh): Sir, I beg to

cail the attention of the Minister of

Education, Social Welfare and Cul-

ture 1o the situation arising out

of the closure of the Banaras

Hirdu University for an indefinite

period and the eviction of students

from the University Hostels.

THE MINISTER OF EDUCATION,
SOCIAL. WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): Mr, Deputy Chairman, Sir, ac-
cording to the information received
from the Banaras Hindu University,
a representation was made by some
students of the Faculty of Science on
February 17, 1978 demanding inter-
alic a weightage of 10 per cent in
marks obtained by the bonafide stu-
denis of the Banaras Hindu Univer.
sity  eppearing in the Pre-Medical
Test, 10 be held in 1978 for entry to
M.B B.S. Course of the University
Institute of Medical Sciences. Subse-
quentily, there was also a demand for
reservation of seats for the students
of the University in the M.B.B.S.
Course. As the matter was receiving
consideration of the Faculty of Medi-
cal Sciences and the Academic Coun-
cil of the University, the students
were informed of the position by the
Rector of ‘he University personally
and they were assured that the mat
ter will be considered expeditiously.



